
ruo , {/p.1./zoto Date: l0' A2.2016

All the Distri 'lt & Sessions Sudges.
(with the dir",iction to circulate it among all the
Subordinate Court including Sprcial Cduas)

Sub. : Regarding d sposal of old cases anC. ntonitofing the
efte<tive elinlinatiorr of pendency.

To

E

b

6No. : Genixv/41i2075i ll53 Date: 'l 6'62'2ol

In continua$on of this offrce Ctrcuil P'I' No' iU

2015 dated 15,12.2015, I am to inform that thE rnaser erith
:

regard to increasin-g arr,eafs of cases, in tne Subordinate Courtg

has been vierved serlciusly by the Hotl'ble Apex Courf' The

matter was congdered;by the Hon'ble Arrear Committee and

as'per the Resolution, you are directed :-

t. to,effectively monitfir and ensure the compliance of l:he
' difections issued vit$ P.I' ltlci. TL|ZOLS dated 15.12.2015

and send the. monthly strtistlcai irrformatiorr regarding

disposal of more tharl five years old cases wlthout failure.

:,,,
2. the appeals pending, in the matters of more than fir"e

years old cases be disposed of expeditiously & such'cases

6e personalty monitcired by the concerned judicral offrcer'

3. District & Sessions:0udges are directlid to prepare a list

of cases which are lheld uo due to pe ndency cf appeal/

revision in the SubOrdinate CourtiHigh Court and apptise

the same to thls office at the end of e'rery quarter of Hte

year in the enclosedlprofonng,
',1

Therefore, it is enjoined upon you to ensure the

compliance of the abov(i directions.

Y ORDEF

Encl, : As above.

R.EG] R GETIE']AL ,



CONSOUDATED INFOR!4ATION REGARDING CASES WHICH ARE

I{EtD UP DU ETO NDEN OFAPPEAL/REVISION STAYED BY

THE APPE co RT.

Name of District :

CONSOLIDATED INFORMATION REGARDING CASES WHICH ARE

HELD UP DUE PENDEN OF APP L/REVI ON/STAY DBY

S

No.
Original

Case
No. &
year

Title of
Case

Name of
Couft in
which

case are
held up

Kind of
case &

Case No.
& year of
Rppellate

Court

Title of
the cpse

in the
Appellate

Court

Present
status
of case

Remarks

1 2 3 4 5 6 7 8

THE HIGH COURT.

Name of District I

Present
status
of case

RemarksTitle of
the case

in the
High
Court

Kind of case
& Case No. &
year of High

Court

Tide of
Case

Original
Case No. &

year

6 75431 2




